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(Order: Pronounced by Hon’ble Mr.R.Ramanujam, Member(A))

This contempt application has been filed by the applicant in OA
1319/2012 against the respondents alleging wilful disobedience of the order

passed by this Tribunal dated 21.02.2017.

2. When the matter is called, there is no representation for the applicant.
It is seen that the applicant had filed this contempt petition which was taken
up on 01.08.2018 and the respondents were issued notice returnable by
10.10.2018. The matter was posted to 30.11.2018 when there was no
representation. Again there was no representation on 04.12.2018. On
17.12.2018, the matter was adjourned without recording the attendance of
parties as no Division Bench was available. Today also there is no
representation for the applicant despite the matter being listed under the

caption 'for dismissal' as directed in the order dated 04.12.2018.

3. It appears that the contempt petitioner does not want to pursue the

CP. Accordingly, CP is dismissed.
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